THE HIGH COURT OF MEGHALAYA
SHILLONG

No.HCM.II/96/2016-Estt/408 Dated ___ September, 2020

NOTICE

REFERENCE: Advertisement No.HCM.II/98/2015-Estt 82 dated 19t

February, 2020

It is hereby informed to all concerned that the following applicants,
who have applied for the posts of Stenographer Grade-I have been found

eligible for inclusion in the process of examination: -

S1 No. NAME OF THE APPLICANTS
1 Ibapyntngenlang Pakyntein
2 Eusebia Baphylla Kharmujai
3 Darity Skhemlon
4 Sirdinus Marpna
5 Datip Rynjah
6 Santosh Kumar Yadav
7 Pyndapbok Lyngdoh
8 Tiprilynti Kharkongor
9 Ribasuk Mollene Kharmynthon
10 Lawankmen Suting
11 Jangseng Nongrum
12 Ridahum Syiem
13 Ibanrishisha Kharkongor
14 Tyrha Shylla
15 Rupatchi Ch Marak
16 Florika M Sangma
17 Silripamchi C Marak
18 Rista Sari
19 Ferrtsha Wahlang

20 Freddie Lester Kharshandi




21 Sanda Burom Dkhar

22 Dheerendra Kumar Vyas
23 Srinivas Rao Ventrapragada
24 Arabinda Ghosh

25 Subhankar Debnath

26 Alakesh Das

2 Manish Gautam

28 Khrawdapborlang Buhphang
29 Priya Rakshit

30 Santa Chettri

31 Sachin Tanaji Jadhav

32 Souvik Banerjee

33 Manish Kumar Modi

o

REGISTRAR

MemoNo.HCM.II/96/2016-Estt/408-A Dated 2“: September, 2020
Copy to:-

1. The System Analyst, High Court of Meghalaya, Shillong for
uploading the same on the official website.

2. Office Notice Board.

3. Office file.
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